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(iii) 

(iv) 

species are allowed only under a 
licence issued under the Act. 

Government of India is aparty to 
the "Convention on Intemational 
Trade in Endangered Species of 
Wild Fauna and Flora- (CITES), 
under which the international 
community helps to ensure that 
wildlife and its products collected 
illegally are not exported from 
India. 

Government of India has set up a 
Central Wildlife Directorate with 
four Regional Officers to oversee 
the implementation of the provi-
sions of the Wild Life (Protection) 
Act by the State Governments. 
The Directorate is responsible 
for helping the Custom aYloori-
ties in. ensuring that no wildlife 
and its produds are exported in 
contravention of provisions of the 
8GpaIIt Policy of the country. 

Trade In Coffee 

304. Sffll JOSS FERNANDEZ: Will 
the Minister of COMMERCE be. pleased 110 
stare.: 

(a) Whether there is any proposal to 
aIow free trade in Coffee; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
SHANTIlALPURUSHOTTAMDASPATEL): 
(a) No, Sir. 

(b) Does not arise. 

National savings Organisation 

305. SHRI H. C. SHRIKANTAIAH: Will 
the Ministerof FINANCE be pleased to state: 

(a) the total number of agents working 
to promote various schemes of National 
Savings-Organisation in the country; 

(b) whether there is any proposal to 
scrap the National Savings Organisation; 
and 

(c) if so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND DEPUTY 
MIN1STER IN THE MINISTRY OF EXTER-
NAL AFFAIRS (SHRI DIGVIJAY SINGH): 
(a) The are about 2,34,000 agents workililg in 
the country to promote the various scbQlTles 
of the ~n  Savings Organisation. 

(b) and (c). There is no proposal to scrap 
or wind up the National Savings Organisation. 

Irregularities in Modernisation of'RSP 

306. SHRI SIVAJI PATNAIK: WiH the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether any irregularities have been 
noticed in the purchases and construction 
works for the Rourkela Steel Plant in the 
process of its modernisation; 

(b) if so-, the total amount of money 
involved therrem; and 

(c) the steps takenlproposed to be 
taken by-Government in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
BASAVARAJ PATIL): (a) No such irregu-
larities have come to the notice of Govern-
ment 

(b) and (c). Do not arise. 

Opening of Bank Branch at Koombara, 
Kerala 

307. SHRI K. MURALEEDHARAN: Will 
the Ministerof FINANCE ~ pleased to state: 
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(a) the locations in Karala where addi-
tionat branchesotscheduled banks are pro-
posed to be opened during 1991; 

(b) wheth .... the only banking facility 
available to plIICIpIa living in Koombara in 
Kozmkode districtr Kerala. an important ag-
ricultural cent .... is eight kilometres away; 

(c) if so, whe1IherGovemment propose 
to open a bank. branch there; and 

(d) if so., the time by which the bank 
branch islikelp to opened? 

THE DEPUTY MINISTER IN THE 
MlNISTRV OF FINANCE AND DEPU:rY 
MINtSTER IN THE MINISmy OF EXT:ER-
NAL AFFAIRS (SHRI DIGVIJAY SINGH): 
(a) Reserve Bank of India (RBI).has recently 
issued guidelines in regardtotheirapproach 
tor future branch expansion to all lndian 
commercial banks including Regional Rural 
Banks (RRBs). They have not so. far received 
consolidated requests frem banksforopening 
branches under the Policy in respect of ruraV 
semi-urban areas. As regards urban and 
metropolitan centres, the recommendations 
of the Working Gmups set up for identifica-
tion of unbankedlunderbanked localities are 
under examination of the RBI. It Will, there-
fore, not be possible to indicate at this stage 
the locations of additional branches proposed 
to be opened in Kerala during 1991. 

(b) to (d). The Centre Koombara was 
not identified by the Lead Bank and State 
Government under the branch licensing 
policy 1985-90 for opening a bank branch 
thereat. A branch of South Malabar Gram in 
Bank is functioning at Maranchatty which is 
located only 2 kms. away from t<combara. 
Under Service Area Approach the centre 
Koombara has been allocated to 
Kakkadampoil Branch of Canara Bank which 
is also dose by. RBI has, therefore, not felt 
any immediate need for opening a bank 
branch at the proposed centre. 

Steel and Metal Industry 

308. SHRI PRATAP S1NGH: WiU the 
Minister of FINANCE be pleased to state: 

(a) whether Government propose to 
take any steps to make our steel and metal 
industry sectors globally competitive; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISmy OF STEEL AND MINES (SHRI 
BASAVARAJ PATlL): (a) and fb). Global 
competitiveness dependson various factors 
like the quality and cost of raw materials and 
other inputs, techmdogy and efficiency of 
work practices. Efforts to bring about im-
provements in these and other parameters 
are a continuing: process. Presently, while 
aluminium is aJready globally competitive, 
modernisation projects are going on in sec-
tors like steel." .zinc and tead. 

SUrvey for Locating Mineral in Tamil 
Nadu 

309. SHRI P. R. S. VENKATESAN: Wil 
the Minister of STEEL AND MINES .e 
pleased to state: 

(a) whether the National Mineral De-
velopment Corporation has undertaken any 
exploration work forfinding minerals in Tamil 
Nadu during the last three years; 

(b) if so, at which of the pLacesJterritory; 
and 

(c) the results achie¥ed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
BASAVARAJ PATIL): (a) No, Sir. 

(b) and (c). Do not arise. 




